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One more emptv aasurance! 

MR. SPEAKER: Let hla.. the 
facts and he will give them. 
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(iii) REvrvAL OF }>zOPLE'S VIGILANCE 

COl\l'M1'rl'.a8 

SHRI R. R. BHOLE (Bombay South 
Central): I wp"t to bring to the 
notice of the Government about 
profiteering and hoarding in Bombay 
under Rule 377. 

The Government at one time to 
detect and identify the hoarders and 
profiteers in the matter of essential 
commodities like sugar, kerosene, 
diesel, etc. had allowed Peop Ie's 
VigilanCe Committees in cities hke 
Bombay. 

13.24: brs. 

[MR. DEPUTY SPEAKER in the Chair] 

Will the Government again allow such 
Committees in view of the present 
high prices and dearth of commodi-
ties due to hoarding and profiteering? 

(iv) SHORTAGE OF CE~ IN KERALA 

PROF. P. J. KURIEN ~avelikara): 
Sir, may I use this opportunity to in-
vite the attention of the Government 

of India to the grave situation prevail-
ing in the State of Kerala due to the 
acute shortage of cement supply. 
Total construction works, including 
developmental works, are at a stand 
still because of the non-avalability of 
cement. Kerala requires 12 lakb 
tonnes of cement per annum as against 
which she gets only 8 lakhs per year. 
Of the 1,91,000 tonnes allotted for the 
last quarter ending in December, 1971) 
only 1,16,000 tonnes have reached. 
there. Consequently, complete deve'-
lopmental works and construction 
works are stopped causing unemploy-
ment to more than 21 lakhs of 
workers employed in construction 
works. Further, most of the govern-
mental works are pending for lack of 
cement and the financial sanction of 
these will also cease on March 31st. 

In the circumstances, I earnestly 
request the Minister for Industries to 
allot at least 2 lakh tonnes of cement 
as a special quota to Kerala in view 
of the special situation prevailing 
there. 

(v) GLUT IN JAGGERY IN ANDHRA 
PRADESH 

SHRI P. RAJAGOPAL NAIDU 
(Chittoor): Sir, there is a glut in 
jaggery market of Anakapalli, one of 
the biggest markets in Andhra Pra-
desh. Due to non-supply of railway 
wagons, the merchants closed the 
market to stop the fresh arrivals. 

For two years, the jaggery produ-
cers suffered great losses due to steep 
fall in j aggery prices as a resu:t of 
the ban on exports imposed by Janata 
Government. This year, due to non-
supply of wagons, again the producers 
are suffering a great deal and getting 
losses. If this continues, the produ-
cers' economy will be be shattered 
and the area of sugarcane crop will 
be decreased. 

To illustrate the grave situation, it 
is sumcient to say that 318 wagons 
were supplied in February last year 


